INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF B BENCH FOR 01-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER
AND HON’'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

IN COURTROOM 5

AT 10.30 AM
Srl | Appeal Number A\s,':::_t' Assessee Name | Remarks
1 {[TA 4577/MUM/2026( 2007-2008 | [A] PRIMAL SENCES HOSPITALITY & ENTERTAINMENT PVT LTD
2 |ITA 4578/MUM/2026 2Q07-2008 [A] PRIMAL SENCES HOSPITALITY & ENTERTAINMENT PVT LTD _
3 |ITA 6382/MUM/2026] 2018-19 | [D] NANJI DANA PATEL |
4 | CO 2B84/MUM/2026 | . 2018-19 §[A] NANJI DANA PATEL
5 |ITA 7810/MUM/2026| 2023-24 | [A] MEFUL RAMESH PARMAR
6 {ITA 7818/MUM/2026 2019;20 "1 {D] MANOJ NAGINLA‘L JAIN
7 |ITA 7828/MUM/2026| 2019-2020 | [A] MAMTA LALIT PUNJABI
g [ITA 7886{MUM/2026 2018-2019 | [A] MEINAKSHI VIPIN NATH
9 ITA 8300/MUM/2QZE» 2019-2020 ) [A] NITIN CHINUBHAI SHAH
10 |TTA 8324/MUM/2026| 2017-18. | [D] NALIN VIRMANI
11 ITA 8325/MUM/2026 2016 [I_D] NITTA VINOD JATIYA
12| €O 287/MUM/2026 2012 {A] NITTA VINGD JATIYA
13 |TTA 8326/MUM/2026 2012 [D] NITTA VINOD JATIYA v
14 |TTA '8332/MUM/.2026 2015-16 }[A] BHEMARAM VAJARAM CHOUDHARY
| 15 [ITA 8341/MUM/2026( 2011-12 | [A] M/S. NAVBHARAT BUILDERS
16 |TTA 8360/MUM/2026! 20i5-16 | [D] NATIONAL CENTRE FOR THE PERFORMING ARTS
17 | 1A 1534/MuM/2026]  2018-19 (ll:f?fl {g;z BOMBAY DYEING AND MANUFACTURING COMPANY LIMITED




INCOME TAX APPELLATE TRYIBUNAL, MUMBAI BENCHES

[
REVISED CAUSE LIST OF C BENCH FOR 01-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON'BLE DEBJANI MITRA NEOGY, JUDICIAL MEMBER

IN COURT ROOM 6

10.30 AM

™
Assmt.
Appeal Number Year Assessee Name

(L]
=5

Remarks

TTA 2270/MUM/2015|  2013-14 | [A] MARINE GEMS PVT. LTD. (RM)

—

ITA 2274/MUM/2019} 2013-14 | [A] PRAMOD KUMAR RANKA {(RM)

ITA 4020/MUM/2026] 2017-18 |[[A] PRAKASH NANJI MAKWANA (E-FILE)

ITA 4212/MUM/2026| 2024-25 | [A] PESHWA ACHARYA (E-FILE)

ITA 4806/MUM/2026|- 202223 | [A] IDBI BANK LTD

ITA 5530/MUM/2026| 2017-18 | [A] CHANCHAL SHARMA

ITA 5808/MUM/2026| 2020-21 {[A] PIERRE JULIAN JOHN DSCOUZA

|TTA 5814/MUM/2026) 2016-2017 ) [A] CLEARSYNTH LABS LIMITED

Clotiwlaluleslw!lsn

ITA 5893/MUM/2026{ 2021-2022 | [A] CLEARSYNTH LABS LIMITED

10 [ITA 5925/MUM/2026 2012 [D] PRIVILEGE HEALTH CARE SERVICES PVT. LTD, (E-FILE)

11 J1TA 5980/MUM/2026) 2017-18 | [A] PANSURIYA IMPEX LLP {E-FILE)

12 |ITA 5981/MUM/2026; 2018-19 | [A] PANSURIYA IMPEX LLP (E-FILE)

13 |TTA 5982/MUM/2026] 2020-21 {[A] PANSURIYA IMPEX LLP (E-FILE) -

[*14 |ITA 6015/MUM/2026] 2023-24 | [A] PRL DEVELOPERS PRIVATE LIMITED (E-FILE)

15 [ITA 6815/MUM/2026 2023-24 {D] PRL DEVELOPERS PRIVATE LIMITED {E-FILE)

16 |ITA 6110/MUM/2026] 2020-21 | [A] ORACLE FINANCIAL SERVICES SOFTWARE LIMITED (EFILE)

17 |ITA 6115/MUM/2026| 2016-2017 | [A] COMFORT INTECH LIMITED (E-FILE)

18 (ITA 8219/MUM/2026| 2015-16 | [A] CLASSIC SHARE AND STOCK BROKING SERVICES LTD

19 |ITA 8273/MUM/2026] 2013-14 | [D] PANKAJ METALS

20 (ITA 8327/MUM/2026 2017 D1 PRATAP SHAHAjI PATIL

21 (ITA 8343/MUM/2026{ 2020-21 |[A]PREMII TEJSHI SHAH

22 |TTA 8358/MUM/2026| 2018-19 [D] €S INFOCOMM PRIVATE LIMITED

23 |ITA 7842/MUM/2026| 2022-23 | [A] PRATEEK PRADEEP CHAKRAVORTY




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF D BENCH FOR 01-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER
AND HON'BLE RATNA DASGUPTA, ACCOUNTANT MEMBER

IN COURT ROOM 7

AT 10.30 AM

Assmt, Assessee Name ' Remarks
Year

1 |ITA 5358/MUM/2025{ 2012-13 |[A] SHRI DHARMENDRA PRATAP SINGH

 Srl | Appeal Number

2 |ITA 7930/MUM/2025 7930 [A] RAMESH CHUNILAL GANDHI

3 (ITA 8276/MUM/2025( 2015-16 |[A] DEVRAT OVERSEAS

-4 |ITA 3398/MUM/2026; 2014-15 |[D] RAYMOND LIMITED {E-FILE)

5| ITA 3309/MUM/2026| 2015-16 | [D) RAYMOND LIMITED (E-FILE)

ITA 3400/MUM/2026| 2016-17 - | [D} RAYMOND LIMITED (E-FILE)

6
7 |ITA3625/MUM/2026] 2014-15 | [A} RAYMOND LIMITED (E-FILE)
8 |ITA3626/MUM/2026| 2015-16 |[A] RAYMOND LIMITED (E-FILE)

9 |TTA 3627/MUM/2026| 2016-17 |[A] RAYMOND LIMITED (E-FILE)

10 |ITA 5503/MUM/2026 2015 - 19 [ [A] MANSUKH NISAR

11 |ITA 7092/MUM/2026] 2017-2018 | [A] MILANA KREATIONS {E-FILE)

12 | TTA 7093/MUM/2026] 2018-2019 | [A] MILANA KREATIONS {E-FILE)

13 |ITA 7098/MUM/2026] 2026-27 |[A] ROSARY CHURCH (E-FILE)

14 {ITA 1442/MUM/2026|, - 2013-14 | [A] ROOPESH CHATTANYA PATEL

15 |I7A 2250/MUM/2025| 2014-15 | [D] DINESH CHOUDHARY (E-FILE)

16 ITA 2705/MUM/2026 7 2012-13 | {A] ROYALLINE RESOURCES LIMITED (E-FILE)

-Assistant Registrar]

ey




INCOME TAX APPELLATE TRIBUNAL, MUMBAIL BENCHES

REVISED CAUSE LIST OF £ BENCH FOR 01-OCTQBER-2026 (THURSDAY)

BEFORE HON'BLE PAWAN SINGH, JUDICIAL MEMBER

AND HON'BLE RAKESH KUMAR LODHA, ACCOUNTANT MEMBER

IN COURT ROOM 8

AT 10:30 AM
S | Appeal Number JAssmt. Year Assessee Name Remarks
1 | WTA4/MUM/2026 | 2013-14 | [A] VARSHA PANKAJ SHAH
2 | ITA 1398/MUM/2026 | 2011-12 | [A] SHABBIR ABBAS PATEL
3 | ITA 5096/@;2026 2021-22 | [A] VISHESH SURENDRA KAMBLI
4 | ITA 5289/MUM/2026 | 2026-27 | [A] UNITE CHARITABLE TRUST
5 | ITA 6767/MUM/2026 | 277 220 | [A] UTTAR KHESHTRIYA MAHILA MANCH (E-FILE)
6 | T7A 6909/MUM/2026 | 20202021 |[A) FIRSTSOURCE SOLUTIONS LIMITED (E-FILE)
71, 452%151?3%25 2017-18 | [A] UNITOUCH CREATIONS LLP T
8 | ITA 8131/MUM/2026 | 2020-21 | [D] UMESH M SHAH (HUF) ¥
9 | ITA 8132/MUM/2026 | 2012-13 [D] VAGAD BUILDERS AND> DEVELOPERS PRIVATE LIMITED
10 | ITA 8160/MUM/2026 | 2018-19 | [A] JAYRAJ GIRISHKUMAR MEHTA
11 | ITA 8202/MUM/2026 | 2015-16. | [A] VIKAS MATHUR
12 | ITA 8258/MUM/2026 | 2011-12 | [D] VISHAL DIAMONDS
13 | TTA 8268/MUM/2026 | 2020-21 | [A] ULTRAMARINE & PIGMENTS LTD -
14 | ITA 8286/MUM/2026 | 2019-20 | [A] VISHINDAS HOLARAM
15 | ITA 8323/MUM/2026 2020 . | [D] JASRAT CHHAGANLAL 14N ' . .
| 16 | 1A 8330/MUM/2026 |  2018-19 | [D] VISHAL MOHANLAL SISODIYA ‘
17 | TTA 6445/MUM/2026 | 2018-19 | [A] JATA SHANKAR YADAV
187 co 350/MUM/2026 | 2011-12 | [A] VISHAL DIAMONDS




INCOME TAX APPELLATE TRIBUNAL, MUMBAI EEQCH_E_S

'REVISED CAUSE LIST OF G BENCH FOR 01-CCTOBER-2026 (THURSDAY)

‘BEFORE HON'BLE JUSTICE (RETD.) C V BHADANG, PRESIDENT
AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

IN COURT ROOM 1

10.30 AM
Sri| Appeal Number A‘s'::rt " Assessee Name Remarks
I ;M”U’:,, /2026 | 201819 | [A] GODRE] CONSUMER PRODUCTS LIMITED
2 | 3003 mr{ﬁq /2026 | 201920 | [A] GODREJ CONSUMER PRODUCTS LIMITED
3 2004 !MIB:,I /2026 2020-21. | [A] GODREJ CONSUMER PRODQCTS L_mrrED ’
4| J00sMuMz2026 | 202122 | [A] GODREJ CONSUMER PRODUCTS LIMITED |
5 2066 /Mrl_rji\q /2026 | 202223 | A1 GODRED CONSUMER PRODUCTS LIMITED
6 | s007 mr{}ﬁl /2026 | 202324 |IA] GODRE] CONSUMER PRODUCTS LIMITED
. /M”U?,, P 202627 | [A] SHREE NARAYAN RATHT FOUNDATION (E-FILE)
8 | 437 /Mrlrj';‘w 12026 2026-27 | [A] SHREE NARAYAN RATHI FOUNDATION
9 | 5774 /MHU?,I /2026 | -2020-21 | [D] SAFEGATE AIRPORT SYSTEMS INDIA PVT 7D (EjFILEj
Lo 6100 /MI‘LrI/:q /2026 2019-20 | (D] WAA CABLES PRIVATE LIMITED (E-FILE)
| e /Mler?d 12026 202723 | [A] M/S SATYATE] MERCANTILE PVT. LTD.
12 /M”U?d /2026 | 202223 | [A] W/S SATYATE) MERCANTILE PVT. LTD.
13 | sees I,;;E?q 12026 | 200910 | [A] SANIKA CONSTRUCTION PVT LTD
4 | 2675 /Pﬂ‘ﬂ /2026 | 201112 | [A] SANDIPKUMAR NITYANAND JHA
15 | o /M%?akzoés 2011-12 {{A] SANDIPKUMAR NITYANAND JHA .
16 | er /MHU);'I /2026 | 201213 | [A] SANDIPKUMAR NITYANAND JHA
17 | 2e0e ,,M”U';d /édzs 2010-11 | [A] SANDIPKUMAR NITYANAND JHA
8 679%353;\20'26 201516 | {A] SEIAL JEWELLERY
9] ssn%ﬁ?fzozs- 2016-17 | [A] SEIAL JEWELLERY
20 7681%%5#3?2026 3018-19 | [A] SEJAL JEWELLERY
21| Sem /hiB:J! 12026 | 2017-18 | [A] SARITA SADHAN CHANDRA RAY

e B0-Sep-2026
o

A

Assistant Registrarn




INCOME TAX APPELLATE TRTIBUNAL, MUMBAI BENCHES

REVISED CAUSE 11ST OF H BENCH FOR D1-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE AMIT SHUKLA, JUDICIAL MEMBER
. AND HON'BLE G.M, DOSS, ACCOUNTANT MEMBER

IN COURT ROOM 3
10:30 AM
Sr Appaal Number | Assmt. Year Assessee Name Remarks
1| ITA769/MUM/2022 | 2017-18 | [A] SIEMENS LIMITED -
2 | A 1s99/MuM/2026 | 202223 | (A] SIEMENS LIMITED (E-FILE)
3 | ITA2536/MUM/2022 | 2018-19 | [A] SIEMENS LIMITED
4 | TTA4685/MUM/2024 | 2020-21 | [A] SIEMENS LIMITED
5 | ITA 1815/MUM/2016 2011-12 | [D] INLAYS INDIA B LTD
6 | ITA1989/MUM/2016 | 2012-12 | [A] INLAYS INDIAP. LTD. : o
7 | mAis13MuM2026 | 202223 | [A] SIEMENS TECHNOLOGY AND SERVICES PRIVATE LIMITED {E-FILE)
-8 ITA 2506/MUM/2022 :, 20182019 | [A] SIEMENS TECHNOLOGY, AND SERVICES PRIVATE LIMITED '
9 | mASS90/MUM/2011 | 2007-08 | [A] SIEMENS INFORMATION SYSTEMS LTD
10 | ITAZ139/MUM/Z022 | 2017-16- | [A] SARLA PERFORMANCE FIBERS LIMITED
11 ITA 2140/MUM/2022 2018-19 [A] SARLA PERFORMANCE FIBERS LTD. -
12 | TTA2331/MUM/2016 | 2011-12 | [A] HINDUSTAN UNILEVER LIMITED
12 | 1TA2354/MUM/2016 | 201112 | [D] HINDUSTAN UNILEVER LTD,
14 | ITA3014/MUM/2017 | 2012-13 | [A] HINDUSTAN UNILIVER LTD
15 | ITA 7325/MUM/2017 201334 . | [A] HINDUSTAN UNILEVER LIMITED
16 | TTA7264/MUM/2018 | 2014-15 . | [A] HINDUSTAN UNILEVER LIMITED
17 | TA7306/MUM/2019 | 201516 | [A] HINDUSTAN UNTLEVER LTD.
8 | ITA xémeUM/zozr 2016-17 | (AT HINDUSTAN UNILEVER LTD. "
19 | ITA3S78/MUM/2026 | 3022-23 | [A) HINDUSTAN UNILEVER LIMITED (E-FILE)
20 | TTA2485/MUM/2022 | 2017-18 | {A] HINDUSTAN UNILEVER LIMITED '
| 21| miA248e/mMUM2022 | 201819 | [A] HINDUSTAN UNILEVER LIMITED
22 | ITAGOIZ/MUM2024 | 2021-22 -| [A] SCHUECO INDIA PRIVATE LIMITED . -
23 | ITA2449/MUM/2024 | 2011-12 | [A] M/S TRANSOCEANIC FINANCIAL ENGINEERING PVT. LTD, {E-FILED)
24 | 1A GO4s/MUM2025 | 201112 |[A] WS, TRANSOCEANIC FINANCIAL ENGINEERING PVT LTD
25 | 1A 2838/MUM/2026 | 2022-23 | [A] THOMAS COOK INDIA LIMITED (£-FILE} o
26 | ITA3322/MUM/2026 | 202223 | [A] THOMSON REUTERS INTERNATIONAL SERVICES PRIVATE LIMITED (E-FILE}
27 | ITA1041/MUM/2014 | 200910 | [A] S.G. ASIA HOLDINGS (I) PATD )
28 | TTA1644/MUM/2016 | 201112 | [A]S.G ASIA HOLDINGS {INDIA) PATD
29~ ITA7102/MUM/2012 | 200809 | [A]S.G. ASIA HOLDINGS (I) P.TD
30 | ITA4291/MUM/2011 | 2007-08 | [A] S.G. ASIA HOLDINGS (I) P.LTD
31 | ITA4442/MUM/2015 | 2010-11 | [A] S.G. ASIA HOLDIGS (INDIA) PLLTD
32 | DIA7376/MUM/2010 | 200607 | [A] S.G. ASIA HOLDINGS ( INDIA) P. LTD




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF J BENCH FOR 01-OCTOBER-2026 (THURSDAY)
BEFORE HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
- AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER -
IN COURT ROOM 9
AT 10.30 AM

Srl | Appeal Number | - A\s(::‘:' Assessee Name Remarks

1 | TTA 147/MUM/2025 | 2015-16 [ [A] VOLTAS LIMITED

2 |ITA 1995/MUM/2025] - 2018-19 | [A] OGD SERVICES HOLDINGS LIMITED

3 |ITA2199/MUM/2026| 2022-23 |[A] MUN HEALTH PRODUCT (INDIA) PRIVATE LIMITED (E-FILE)

4 |ITA3232/MUM/2026] 2017-18 | [A] MAHESHKUMAR OMPRAKASH BAJAJ (E-FILE(SMC))
"5 {TTA 3242/MUM/2026| - 2014-15 | [A] PARESH GOVINDBHAI LUKHL (E-FILE(SMC)) o

6 |1TA3274/MUM/2026] 2017-18 | [A] RAMESH SHANTILAL DALAL {E-FILE(SMC))

7 |1TA 4200/MUM/2026| 2017-18 | [A] MICROCHIP INFOTEL PVT. LTD. (E-FILE(SMC))

8 |ITA4349/MUM/2024] 202021 | [A] OGD SERVICES HOLDING LIMITED
"o |madeosmum202e| 202021 1AL T}gégg? SOFTWARE AND SOLUTIONS INDIA PRIVATE LIMITED (E-

10 | ITA 490/MUM/2025 { 2015 | [D] VOLTAS LIMITED (E-FILING) _

11 | ITA 581/MUM/2026 | 2022-23 | [A] POWERWEAVE SOFTWARE SERVICES PVT LTD (E-FILE) )
12 {ITA 5910/MUM/2024| AY 2021-22 | [A] PALL INDIA PRIVATE LIMITED (E-FILE (ROCA))

13 |ITA 6087/MUM/2024| 2021-2022 | [A] WAN HAI LINES (INDIA) PRIVATE LIMITED (E-FILING)

| 14 | A 6757/MUM/2024] 2021-22 | [A] OGD SERVICE HOLDINGS LIMITED ((ROCA))

15 |ITA 7284/MUM/2026] 2022-23 | [A] SORATHIYA MUSLIM GHANCHI JAMAT (E-FILE(SMC))

16 |TTA 7303/MUM/2026] 2015-16 | [A] NITIN CHANDRAKANT MURBADKAR (E-FILE(SMC))

17 | r1A 7352/MUM/2026| 202526 | [A] MOHD TABREZ SHAIKH (E-FILE(SMC))

18 |1TA 8037/MUM/2026] 201819 | [A] SHRI KANARAM PUKARAM SOLANKY (E-FILE(SMC))

19| T7A 8117/MUM/2026| 2020-2021 | {A] DATTATRAYA BHALCHANDRA ANEKAR (E-FILE(SMC))

20 |ITA 8L18/MUM/2026| 2021-2022 | [A] DATTATRAYA BHALCHANDRA ANEKAR (E-FILE(SMC))

21 |ITA 8147/MUM/2026] 2023-24 | [A] PARRK PETROCHEM PRIVATE LIMITED (E-FILE(SMC))

22 |TTA 8148/MUM/2026| 2016-17 | [A] SUPERLINE CONSULTANTS PVT LTD (E-FILE(SMC))

23 |TTA 8149/MUM/2026] 2014 | [D] AMANKUMAR BIRMARAM PRAJAPAT (E-FILE(SMC))

24 |ITA 8217/MUM/2026| 2019-20 | [A] ASHISH RATENDRAPRASAD BAJAT (E-FILE(SMC))

25 |ITA 8677/MUM/2025| 2031-12 | [D] RED HAT INDIA PRIVATE LIMITED (E-FILE)

- Assist nt kééisfrér 7'
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